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f 	 M.A.M. 700/91 (Extention of time) 
in O.AJo, 421/90 

Date: 24-7-91. \_— 
Eetweeni 

1. The Chief Personnel Officer, 
S.C.Railway, Railnilayarn, Secunderabad. 

2, The Sr.Divisional Personnel Officer, 
S.C.Railway, Vijayawada. '..- 

3. The Railway Board rep, by the Jt.flfrector, 
(EstabJRailway Board, New relbi. V 

Applicant /Respondents, 
ahd 

D,H.Venkateshwarlu. 
Ch.Venkaiah 
P.V.Krishna kao , 

4 • U. Sambamurthy. ' 
5. G.v,Sheshajah. -1 
5, V.A.Rama Rao. " 

ResponCentpplicant. 

Responcents/l4pplicants 
(RR2 to 6 Responnts in 

O.A.421/90) 
For the Applicants: Mr.N.R.tevraj, SC for Rlys. 	. 
For the Eespondontb:Mr.J,lC.Najdu, Advocate 	V 

CORAtI; 
THE IIQN'BIS MR.L).NARAS].MHA MURTY : MENBER(JULU) 	-" 

AND 
/ 

THE HUN' LLE MR.R.BALASUZRAMANIANA : MEMBEr. ( AtNN.) 

The Tribunal made the following Order:— 

Shri N.R.vraj, SC for Rlys, requests time to 
impleaent the order of this rribunal dt. 8-2-91 passed 
n.r 	in O,A,421/90. Time granted upto 31-8-91 for implementing 
the orders in 0,A. 421/90. Shri revraj, SC for Railways undertakes 
to implenEnt the order by that date. with the above direction 
M.A. is disposed of. No costs. 

Deputy Reg str 

To 

The Chief Personnel Officer, S.C.Railway 
Ra4inila7am, Secunderabad. 

The Sr.Divisional Personnel Officer, S.C.Raly, Vijayawada. 
3, The Railway Board, rep, by the Joint lirector, (Estb) 

Railway Board, New izihi, 
One copy to Mr.N.R.Devraj, SC for Rlys, CAT.flyd. 

One COPY to Mr.3.M.tJatdu, Advocate, 18-11-Kamalenagar, 
near lilsukhnagar, flyderabad. 

one con naIx.spare. 

- 


